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MINISTRY OF AGRICULTURE
{(Dcpartment of Agriculture & (looperatiun)
NOTIFICATION
New Delhi, the 25th July, 1989
S. 0. 569 {E).—Whereas the Govrnment of India had set up an Expert
Comniitiee with @ vicw to reviewing the continued use in ln'dm of posticides
that are either banned or resiricted for use in other countries.

Now, therefore, after considering the rcrommmendations of the sail Expert
Committee. and i consultation with  the Registration Committee, set up uwcler
the Insecticiles Act, 1968, the Central Government. in excerdise of  the powers
conferred on it, under sub-section (2) of section 27 read with scction 28 of
the Insecticides Act, 1968, hereby passes the following order t—

(1) Chlorobenzilate is herchy banoed for use in agriculimre, 10 required
it van be jmported by Governpment]Semi-Government, Organisitions
and prepared folbex strips for making it availuble to be kecpers
lor controllipg mites of honcybees.

(2) DibrommChloropropane (DBCP) is herchy banacd and the regis-
tration certificates  issued by the Registration Committec o vatious
registrants shall stand cancelled,

(3) Toxaphene (Camphechlor) is hercby banned and the registration
certificates  issuerl by the Registration Committee to various regis-
trants  shall stand caucelled.

(1) The use of Sodium Cyanide shall be restricted for fumigution  of
cotton bales by Plant Protection Adviser to the Government  of
Indlia upuler expert supervision.

(") Penta-Chloro-Nitio-Benzene (PCNB) iy hachy hanned and  the
registration cettificates  issued by the Registiation Committee  to
various registrants shall stand rancelled.

(6) Captafol shall be uscd en’y as seed dresser. Its use as foliur spray
is hcrecby banned.

{7) All the holders ol the iegistration certificates for manufacture and
import of these insccticides should return their registration certi-
ficates to the Secrctary. Registration Committee, Directorate of
PP, Q&S, NH-1V TFaridabad (Haryana) by the 31st Joly, 1939.

(R) Non-endorsement or corcection of the riegisration certificates will not
be taken as permission or approval to operate upon original certifi-
vate of vegistration in contravention of the provisions of this order,

(9 Certificates nog submittedd by the due date shall be deemed to have
been cancelled.
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